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CCP 2325/93 in Tulsi Ram & Ors.
N4 1615751 VS,
Union of India

Precent i Shird Anis suhrawardy, counsel for the ‘ N
petitioneis :

This CCP i3 disnissed as withdirawn with VYiberty
to the petitioners LD approach the Tribunal as  and
when an  occasion for action under tne Contempt of

-

\vél Courts Act arises hereafter. |
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¢S, R. Ad"\%‘) (V. 5. Malinath J
Hember {A) Chadrman
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